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Mr. Speaker: I have called the next 
question. 

National Council of Study and 
Research in Community 
Development alld Panch-

ayati Raj 

·182. Sllri Shree Narayan Das: Will 
the Minister of Community Develop-
ment, Panchayatl Raj and Coopera-
tion be pleased to state: 

(a) the important subjects discus-
sed at the meeting of the National 
Council of Study and Research in 
Community Development and Panch-
ayati Raj held in the first week of 
July; and 

(b) the decisions taken by Govern-
ment on the recommendations made 
at the meeting? . 

The Deputy Minister of C. D. 
Panchayati Raj & Cooperation (Shri 
B. S. Murthy): (a) & (b). A state-
ment showing the important subjects 
discussed at the first meeting of the 
National Council held on 3rd July, 
1962, and the action takeniproposed to 
be taken on the recommendations by 
the Government is laid on the Table 
of the House. r See Appendix I, 
annexure No. 501-

Shri Shree Narayan Das: From the 
statement it is seen that the Govern· 
ment have accepted the recommenda-
tion with regard to the formation of 
a standing committee. I would like 
to know what the precise function 
and scope of this committee are. 

Shri B. S. Murthy: The standing 
committee will process all important 
items before they are placed before 
the National Council. 
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Shri B. S. Murthy: I would like the 
hon. Member to tell us. 

Mr. Speaker: The Question Hour 
is over. 

WRITTEN ANSWERS TO 
QUESTIONS 

Narmada Valley Authority 

·173. Shri Hari Vishnu Kamath: 
Will the Minister of Irrigation anel 
Power be pleased to state: 

(a) whether Government. propose to 
constitute the Narmada Valley Autho-
rity or Corporation; and 

(b) if so, the tentative plan or out-
line thereof? 

The Minister of State in the Minis-
try of Irrigation and Power (Shri 
Alagesan): (a) and (b). The Govern-
ment of India have appointed an 
Officer on Special Duty to work out 
details of the scheme-the character 
of the Authority, its powers and 
functions, financial arrangements and 
mode of functioning. His report is 
expected in September. 1962. Further 
action in the matter will be consi-
dered therf'af10r. 
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